28-03-2023 Re: Establishment of new Kendriya Vidyalays in Nagaur Parliamentary Constituency, Rajasthan
MATTERS UNDER RULE-377 Beniwal, Shri Hanuman Kendriya Vidyalayas

Re: Establishment of new Kendriya Vidyalays in Nagaur Parliamentary Constituency, Rajasthan
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14.07 hrs
The Lok Sabha then adjourned till Eleven of the Clock on

Wednesday, March 29, 2023/Chaitra 08, 1945 (Saka)
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